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become redundant and it is not proposed to 
appoint this committee as suggested by this 
House? 

SHRI RAJ BAHADUR: I cannot say that 
offhand. Let us see what the Chanda 
Committee has got to say about this particular 
matter. In case there is overlapping we would 
certainly like to avoid it. 

SHRI M. M. DHARIA : When we are short 
of raw films, may we know whether the 
Government is considering at leas going 
through the stories or the themes of the films 
before sanctioning such raw films to the 
producers ? We do not know why that 
restriction cannot be imposed. 

SHRI RAJ BAHADUR: We try to allot raw 
films according to needs, as best as we can, 
within the resources available to us. But if we 
apply any control on the themes of the films, 
etc., I do not know whether that way we 
would be offending the fundamental right of 
expression. That might be offended, I do not 
know.    I am just putting it. 

tfOrnCHR.'S   AND   STAFF   OF  INDIAN   FOR 
SERVICE 

*143. PROF.    'SATYAVRATA      SID-
DHANTALANKAR:    Will   the    Minister 

of  EXTERNAL AFFAIRS be  please^  to 
state 

(a) whether knowledge of any foreign 
language is considered compulsory or 
desirable for the officers and other staff of the 
Indian Foreign Service; 

(b) whether there is some special column 
in the character rolls of these staff for 
indicating knowledge of foreign language; and 

(c) whether Government are considering 
any steps to make it compulsory for them to 
acquire knowledge of Hindi and make an 
entry of their Hindi qualifications in their 
character rolls ?] 

THE MINISTER OF EXTERNAL 
AFFAIRS (SARDAR SWARAN SINGH) : 
(a) Yes, Sir. IFS officers recruited through the 
Union Public Service Commission 
competitive examination are required to pass a 
departmental examination which includes a 
compulsory foreign language, For other 
officers serving abroad, knowledge of foreign 
languages is considered desirable and 
language qualification is encouraged. 

(b) Yes, Sir. 
(c) IFS officers recruited through com 

petitive examination are required to pass 
a departmental examination in Hindi. 
Since confirmation depends pn this, the 
Hindi qualification is automatically includ 
ed in the service records. For other 
officers in Branch (B) of the IFS, the 
character roll inclules an entry about 
knowledge of Hindi. 

t[   1 English translation. 
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MR. CHAIRMAN: Professor, you are long 

in your question not by accident but by 
deliberation because it is just one question 
written out. 

PROF. SATYAVRATA SIDDH \N-7 
ALANKAR : So that it may be clearly 
understood. 

SARDAR SWARAN SINGH : While 
dealing with foreign languages, the principal 
objective should be that we should be 
understood in those countries. Now we can 
speak in Hindi but we will have SIRS/fifi 

to have Hindi interpreters who can interpret 
whatever we say in the language that they 
understand. Wely, this is one thing which in 
course ol time might happen but in the 
meanwhile if we can communicate our 
thoughts and our ideas to the people and 
Governments in other countries through a 
language which they understand, this is to our 
advantage. I would like to dispel any fear 
which is implicit in the question put by the 
hon. Member that we are likely to be 
misunderstood about our culture or about our 
way of life merely because we speak in a 
language which is understood by those 
countries. In fact it is the height of culture that 
we speak in a language which is understood by 
others. 

PROF. SATYAVRATA SIDDHANTA-
LANKAR: My question was this: When an 
Indian speaks to an Indian before a foreigner, 
then the foreigner thinks that these people 
have no language of their own. When an 
Indian speaks to an Indian, he should speak in 
his mother-tongue. 

 
SHRI M. N. KAUL: I should like to know 

from the hon. Minister if he has felt that the 
time has not come when we should have a 
special cadre of interpreters. Speaking from 
personal experience, whenever I have 
accompanied parliamentary delegations to 
other countries, We have felt considerable 
difficulty. The person who accompanies us is 
a foreigner and that fact is commented upon. 
The Ambassador generally does not know the 
foreign language. That, I thing, is a very 
unsatisfactory position. Parliamentary 
Delegations have felt very awkward that when 
talking to foreign dignitaries their words are 
interpreted by some local person who has 
been recruited. Also when Parliamentary 
Delegations come to Delhi, there is 
considerable difficulty in making 
interpretation arrangements. I think we have 
now been independent for 15 years or more 
and there should be a special cadre for our 
interpreters.    I will  give one example. 
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MR. CHAIRMAN: Mr. Kaul, this is a 
suggestion  for  action. 

SHRI M. N. KAUL: Whether he has 
considered it ?    It is in order. 

SARDAR SWARAN SINGH: It is a very 
good suggestion and I myself have 
sometimes felt greatly embarrassed if there is 
no Indian interpreter and I do insist that in 
the course of my talks with any foreign digni 
ary there is an Indian interpreter. 

SHRI C. D. PANDE. As a rule our 
candidates for the IFS. know one or two 
foreign languages French and German. But in 
the modern world there are more languages 
equally important like Russian, Spanish. 
Arabic and Chinese. As Mr. Kaul said, the 
people who go abroad are interpreted not by 
the Indians there but by the local people. My 
experience is that in this country there are 
many people who can speak Arabic whose 
services can be utilised. When we went 
abroad we. had to be interpreted by 
foreigners. May I know, Sir, whether 
Government will take into consideration the 
question of creating a large cadre of 
Interpreters ? 

MR. CHAIRMAN: In the meantime the 
Question Hour is over. 

SHRI C. D. PANDE: Along win the I.FS. 
a separate subordinae cadre should be 
established  for Interpreters. 

MR. CHAIRMAN: The Question Hour is  
over. 

WRITTEN  ANSWERS  TO  QUESTIONS 
STUDY OF EFFECT OF RADIATION 

*m. SHRI A D. MANI: Will the PRIME 
MINISTER be pleased to state: 

(a) whether any attempt has been made 
by the Depar'ment of Atomi: Energy to study 
the effect of radiation on human beings in 
Southern Kerala where there are monozite 
sands containing radioactive thorium; ;md 

(b) whether Government's attention has 
been drawn in this connection to th.3 studies 
made by Professor Gruneberg of London 
University ? 

THE PRIME MINISTER AND MINIS-
TER OF ATOMIC ENERGY (SHRIMATI 
INDIRA GANDHI) : (a) Yes, Sir. 

i Preliminary investigations have been con-
ducted by the Atomic Energy Establishment, 
Trombay, on selected human populations 
from the high background areas of Kerala 
State and adjoining regions with respect to 
possible chromosomal changes as detectable 
in blood cultures. The results obtained so far 
do not indicate any startling effects. However, 
the study is a long range one and, in view of 
its complex nature, will take many years to 
complete. Plans are also underway for more 
extensive investigations on the demographic 
aspects of the humans in high radiation areas. 

(b) Yes, Sir. The studies on the effects on 
rats of natural radiation from the monazite 
areas, which have been carried out by Prof. 
Gruneberg in collaboration with scientists of 
the Atomic Energy Establishment, Trombay 
show no obviouN evidence of genetic 
damage, as revealed by skeletal examinations. 

 
 RECOGNITION  OF  THE  GOVERNMENT OF 

FORMOSA 
SHRI  RAJNARAIN: 136-        

SARDAR RAM SINGH : 
Will the Minister of EXTERNAL 

AFFAIRS  be  pleased  to  state: 
(a) the reasons for which the Govern-men' 

of India do not accord recognition to the 
Nationalist Chinese Government of  
Formosa; 


